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Central Administrati\/a Tribunal
Principal Bench»Neu Delhi,

0A-1210/9A

Nbu Delhi this the Bth Day of Dune, 1994.

Hon'ble fir. Dustice S.K. Dhaon, Vice-Chairman'Die I'lr. jutjoAoo -• — r\\

'ble fir. B.N. Dhoundiyal, flemberCA)Hon

r's

Shri Brijesh Kumar,
S/o Shri Lankush Singh,
C/o Rajesh Kumar Khalasi,
Ticket No.iiSS,
Section R.S. Northern Railuay,
Stores Depot, _ flnnlicartt
Shak urbast i,D el hi.

(By aduocate Sh. fl. L. Sharma)

var su s

1. Union of India,
through the General flanager.
Northern Railuay,
Headquarter Office Baroda House,
Neu Delhi.

2. Deputy Chief Controller of Stores,
Northern Railway,
Shakurbasti, Delhi.

3. Superintendent Printing & Sty.,
Northern Railuay, ,
Shakurbasti, Delhi. Responcent s

^ ORDER (ORAL)
delivered by Hon'ble fir. Dustice S. K, Ohaon/'. C.

^ . It is averred in the 0. A. that the aoplicart ;

last worked with the respondents in the year 108'?.

The prayer is that the applicant be provided

employment, reinstatement in service on priority

forthwith on the post of Khalasi or in the altprn-rtive

to some other suitable post in class-iy category

with full back wages with effect from 3.1,1990 whon :

his case was considered by the respondents and the

applicant denied appointment arbitrarily.
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.P'h the face of it, this application appears

to be a belated one. The cause of action, according

to us, accrued to the applicant in the year 19F7

uhen he uas discharged. In any v/i eu of the matLsr,

accspting the case of the applicant to be correct,

the cause of action accrued to the applicant cn 3.1, "990, "

No explanation has been offered for the delay in coaing

to this Tribunal, This application is, ther af or a, 1isbl

be dismissed as barred by limitation, Accordirply, -

do so.

Like any other citizen of this country, the

applicant is entitled to be considered for a fresh

engagement if and uhen the respondents recruit fresh

khalasis and if the applicant is otheruise eligible, ;

Uith these observations, this 0, A, is d'smisced

summar ily, ;:

(B, N, DHOU NDI YAL ) ( AC N)
n£reER(A) VICE CHflWMAM
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